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H PROOF OF CLAIM BYA WORKMAN OR AN EMPLOYEE
(Under Regulation 9 of the Insolvency and Bankruptcy-(Insolvency Resolution Process for
i Corporate Persons) Regulations, 2016)
4 Date : 06/07/2024
To : )
The Interim Resolution Professional / Resolution Professional
Mr. Vallabh Narayandas Sawana
Building 11, Flat No. 505,
Regency Sarvam,
§  Ganesh Mandir Road, TITWALA (East)
Kalyan, Dist. THANE 421605
A
From
§  Mr.Santosh Wamanrao Nimbulkar
RL 76, Bajaj Nagar,
g  Near Bhagasing School, '
Wadgaon Kolhati, MIDC Waluj,
Y Aurangabad 431136
Email : swnl1781@gmail.com
g Bim bu ke
=
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+ Subjéct: Submission of proof of claim.
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By Méam!Sir,
s

Mr. Santosh Wamanrao Nimbulkar, hereby submits this proof of claim in respect of the
corporate insolvency resolution process in the case of Hari Om Auto Components Private
Limited. The details for the same are set out below:

PARTICULARS

NAME OF WORKMAN / EMPLOYEE

Mr. Santosh Wamanrao Nimbulkar

PANNUMBER, PASSPORT, THE IDENTITY
CARD ISSUED BY THE ELECTION
COMMISSION OF INDIA ORAADIAAR
CARD OF WORKMAN / EMPLOYEE

PAN No. ABUPNG295P

AADHAR NO. 5419 2369 2854

ADDRESS AND EMAIL ADDRESS (IF ANY)
OF WORKMAN / EMPLOYEEL FOR
CORRESPONDENCE

RL 76, Bajaj Nagar, Near Bhagatsingh School,
Wadgaon Kolhati Aurangabad 431136
EMAIL:swn11781@gmail.com

TOTAL AMOUNT OF CLAIM

(INCLUDING ANY INTEREST AS AT THE
INSOLVENCY COMMENCEMENT DATE)

Rs. 8,38,200/- (Rs. Eight lakh thirty eight
thousand two hundred only).

:Jl

DETAILS OF DOCUMENTS BY REFERENCE
TO WHICH THE CLAIM CAN BE
SUBSTANTIATED.

1. Myincome tax return alongwith
Computation of Income disclosing
salary received from CD.

2. Salary certificates received from CD

3. Balance Confirmation obtalned from
CD alongwith monthwise salary
receivable statement.

4, PAN & Aadhar of Claimant.

DETAILS OF ANY DISPUTE AS WELL AS TIIE
RECORD OF PENDENCY OR ORDER OF SUIT
OR ARBITRATION PROCEEDINGS

No.

DETAILS OF HOW AND WHEN CLAIM AROSE

Overdue amount is receivable from

January'2019 to March’2021.

DETAILS OF ANY MUTUAL CREDIT,
MUTUAL DEBTS, OR OTIER MUTUAL
DEALINGS BETWEEN THE CORPORATE
DERTOR AND THE CREDITOR WHICH MAY
BE SET-OFF AGAINST THE CLAIM

NO.

DETAILS OF THE BANK ACCOUNT TO
WHICH THE AMOUNT OF THE CLAIM OR
ANY PART THEREOF CAN BE TRANSFERRED

Bank : SVC Co-Operative Bank, Aurangabad
Branch

Savings Account No:111003130002585
IFSC code,SYCBO000110

PURSUANT TO A RESOLUTION PLAN
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10. |LIST OF DOCUMENTS ATTACHED TO THIS| 1. My income tax return alongwith

PROOF OF CLAIM IN ORDER TQ PROVE THE Computation of Income disclosing
EXISTENCE AND NON-PAYMENT OF CLAIM salary received from CD.
DUE TO THE OPERATIONAL CREDITOR 2. Salary certificates received from CD

3. Balance Confirmation obtained from
CD alongwith monthwise salary
recelvable statement.

4. PAN & Aadhar of Claimant

@ombut (4=

Signature of Workman / employee or person authorised to act on his behalf
[Please enclose the authority if this is being submitted on behalf of an operational creditor]

Name in BLOCK LETTERS : SANTOSH WAMANRAO NIMBULKAR

Position with or in relation to creditor : EX-MANAGER OF CD

Address of person signing RL 76, BAJA] NAGAR, NEAR BHAGATSINGH' SCHOOL,
WADGAON KOLHATI, MIDC WALUJ, AURANGABAD 431136

DECLARATION

L, [Name of claimani), currently residing at [insert address], do hereby declare and state as

follows:-

1. Mr.Santosh Wamanrao Nimbulkar, the corporate debtor was, at the insolvency

commencement date, being the 12th day ofJuly, 2024, actually indebted to me in
the sum of Rs.8,38,200/- (Rs.Eight lakh thirty eight thousand two hundred only)

2. In respect of my claim of the said sum or any part thereof, I have relied on the
documents specified below:

a. My income tax return alongwith Computation of Income disclosing salary received from
cD

b. Salary certificates recelved from CD

Balance Confirmation obtained from Company alongwith monthwise salary

d. PAN & Aadhar of claimant.

"

3. The said documents are true, valid and genuine to the best of my knowledge,
information and belief and no material facts have been concealed therefrom.
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> — 4. Inrespect of the said sum or any part thereof, neither I, nor any person, by my order,
N to my knowledge or belief. for my use, had or received any manner of satisfaction or

security whatsoever, save and except the following:NIL

Date: 06/07/2024
Place: Aurangabad

pbuk

(Signature of the claimant)

VERIFICATION

L, Santosh Wamanrao Nimbuikar the claimant hereinabove, do hereby verify that the contents

of this proof of claim are true and correct to my knowledge and belief and no material fact
has been concealed therefrom.

Verified at Aurangabad on this 6 day of July, 2024,

N by
ATIES )
< D . ED (Signattre of claimant).
AAJENDRA D MDKe
Aovocate Notary Gowt. of Inds
firea Aurangabad Distric

Mok No 876017177
Nag No 157¢
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(PMease see Rute 12 of the [neo

INDIAN INCOME TAX RETURN VERIFICATION FORM
IWhere the data of the Return of Income in Form I'TR-1 (SAHAJ), ITR-2, ITR-3,

ITR-4(SUGAM), ITR-5, ITR-7 filed but NOT verified electronically]
me-inx Rules, 1962)

Assessment Year

2019-20

TP 3 . ———— T T 2
R I huh i
AN
y \J r ) -
Z SANTOSH WAMANRAO NIMBULKAR 'ABUPN()NSP I
o .
CA Flat/Moor/Block No Name Of Premises/Building/Villnge e ffhind
~ & d =
z%Z |Ru7e NEAR BHAGAT SINGIT SCHOOL Form Number | |ITR-|
= =
% 2 & | RoadiStrect/Post Office Arcea/Locenlity
23 3| PAUAINAGAR WALU) Status  Individual
7z <
; 2 Town/City/District State Pin/ZipCode| Filed ufs
Z % | AURANGABAD
‘é o MAHARASHTRA 431136 139(1)-On or before due date
= Assessing Officer Details (Ward/Circle) |w,\11]) 1(1), AURANGABAD |
eFiling Acknawledgement Number |987663|9{}3008]9
1| Gross Total Income 1 475733
2| Total Deductions under Chapter-VI-A 2 110849
. 3| Total Income 3 364880
= 3a} Deemed Total Income under AMT/MAT Ja 0
S = I Current Year loss, if any 3b 0
o I -
P :'x-' 4| Net Tax Payable 4 L
S = | 5| Interestand Fee Payable 5 0
% : G| Total Tax, Interest and Fee Payable 6 5974
% = 7| Taxes Paid
= 2 a | Advance Tax Ta 0
= b |TDS Th 0
T ¢ | TCS Te 0
d | Sellf Assessment Tax ! 5970
e | Total Taxes Paid (7a+7b+7c +7d) Te 5970
8| Tax Pavable (6-7¢) 8 0
9| Refund (7e-6) 9 0
Agriculture 0
10| E t Income Q
g Others 0|10
YERIFICATION
1. SANTOSH WAMANRAQ NIMBUL son/ daughter of WAMANRAOQ KHANDUMI NI, solemnly declare that ta the best of my knowledge and
belief, the information given in the return which has been submitted by me vide acknowledgement number 387668130300819 is
correct and complete and is in accordance with the provisions of the Income-tax Act, 1961. [ further declare that T am making this return in my capacity
as Sell and [ am alse competent to make this return and verify it. 1 am holding permanent account number ABUPN6255P

Sign here

@m b

z
If the return has been prepared by a Tax Return Preparer (TRP) give further details as below

Identification No. of TRP

Name of TRP

Counter Signature of TRP

For Office Use Only
Receipt No

Date of submission I 30-08-2019 17:36:20

Source IP nddress I 103.94.59.55

Seaf and signature of
receiving official

e [l

ABUPNG205P01987668 1903008 19166E SEF5610D48207785BFABCE0D8201B42128A

Please send the duly signed (preferably in blue ink) Form ITR-V to “Centralized Pracessing Centre, Income Tax Department, Bengaluru
560500”, by ORDINARY POST OR SPEED POST ONLY, 5o as to reach within 120 days from date of submission of [TR, Form ITR-V shall not
be received in any other olfice of the [ncome-tax Department or in any other manner. The confirmation of receipt of this Form ITR-V at [TD-CPC

will be sent to the e-mail Id _poent2018@gmail.com
On successlul verification, the acknowledgement can be downloaded from ¢-Filing portal as a proof of filing the return.

THIS IS NOT A PROCF FOR HAVING FILED THE RETURN
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:T-H,,,ffﬁ;ﬁ%ﬁf WAMANRAO NIMBULKAR

RL 76

NEAR BHAGAT SINGH SCHOOL
BAJAJ NAGAR

WALUJ

AURANGABAD - 431136

Maharashtra

Father's/Husband's Name:
WAMANRAQ KHANDUJI NIMBULKAR

Prev. ¥r
A.Y.
Statusa

Resi. Status

PAN/GIR
Ward

Date of Birth :

Due Date

Mobile No
Aadhar No.

01/04/2018 To 31/03/2019
2019-2020
Individual - Male

: Resident
: ABUPN6295P

11/03/1981
31/08/2019
9689945902
541923692854

COMPUTATION OF TOTAL INCOME

Particulars
SALARY FROM P N ENTERPR;SES

TAN : AAARSS999A
WALUJ, AURRNGABAD, Maharashtra-431136

Salary and Allowance Received
(TDS deducted RS. 0/-)

Rs.

SALARY FROM HARI OM AUTC COMPONANT PVT. LTD.

TAN : ARAA99999A
WALDJ, AURMNGABAD, Maharashtra-431136

Salary and Allowance Received
{(TDS deducted RS. 0/-)
Deductions :

Standard Deduction

INCOME FROM HOUSE PROPERTY
Self Occupied House
1, WALUJ

AURANGABAD

Maharaghtra-431136

Construction completed within 5 yrs from the
end of Financial Year in which Capital was

borrowed
. Loan Taken after 1/4/19989
Interest (Rs. 44267)

Gross Total Income
DEDUCTION UNDER CHAPTER VIA

Repayment of Housing Loan (Rs. 42448)
Educatiocnal Expenses
Sukanya Samruddhi Yojna

Deduction u/s 80C (Rs. 110849 restricted to

Rs Rs. Rs

80000
80000
480000
480000
-40000

520000

-44267

475723
42448
38401
30000

~11084%

Page- 1 of 2
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o ] Nmﬁ'? , " SANTOSH WAMANRAO NIMBULKAR  (ABUPN6255P)
i’ oK ‘:ha’:) l 2019-2020
. _,,']:OTM.. 3 [:tJHE 3164880
‘-""‘."?‘"“"'""""'=-.----l-x--u----q---...q ENSESEDOEE SESSNSSENSS SSESCEEEEES CoaNESESsEs EEEEEEEEEE

¥

—odax o roras INCOME 5744
l 0 Voo

o~

..........

S—— 'ﬁ/a:e under section B7A

]

Tax Payable 5744

Bducation Cess @ 4% 230

Tax Payable + EDUCATION CESS 5974
Less : Self Assessment Tax

= 30/08/2019; Paid Into ; sBI Internet 5970

Banking (0013283), Sr. No. : 34439 -5970

Net Tax + Interest Payable S

EENSNEESSEm

Page- 2 of 2
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_,i’_\ 1 E) h‘\IDI AN INCOME TAXRETY ACKNOWLEDGEME Assessment Year
TN : ::" [Where the data of the Retorn of Income in Form TTR-1 (SAHAD, ITR-2, ITR3, 2020 21 )
Py ITRASUGAM), ITR-S, ITR-6, ITR-7 filed und verified] -
- S AL (Plense sec Rule 12 of the tncome-tas Rules, 1962)
Bk * 7
- L PaN_~"" | ABUPNG295P
Name SANTOSH WAMANRAO NIMBULKAR
RL 76, NEAR BHAGAT SINGH SCHOOL, BAJAJ NAGAR, WALUJ, AURANGABAD, Maharashtra, 431136
Address
Statis Individual Form Number ITR-1
Filed u/s 139(1)-Cn or before due date e-Filing Acknowledgement Number 918137390281220
- Current Year business loss, ifany 1 0
:: Total Income 215500
5 Book Profit under MAT, where applicable 2 0
F.
= Adjusted Total Income under AMT, where applicable 3 0
; Net 1ax payable 4 0
E Interest and Fee Payable 5 0
E Total tav, interest and Fee payable ] 0
E Taxes Paid 7 0
T | (9)Tax Payable {-)Refundable (6-7) 8 0
o Dividend Tax Pavable 9 0
= :. .| Interest Payable 10 0
§ "E “_: Total Dividend tax and interest payable 11 0
S T [ Taxes Paid = 0
= [ (+)Tax Payable f(-)Refundable (11-12) 13 P
= Accreted Income as per section 115TD 14 ]
;-3 Additional Tax payable ufs 115TD 15 0
z _ 16 0
S = |Interest payahle u's 115TE
A . s , 17 0
= 2 | Additional Tax and intcrest payable
E 5 18 0
- Tax and interest paid
2 |(#)Tax Payable /(-)Refundable (17-18) 19 0
. 29 94.50.133 and verified by
Income Tax Return submitted electronically on 28-12-2020 12:29:38 from IP address _103.9 ¥
SANTOSH WAMANRAO NIMBULKAR
having PAN __ABUPNG29SP using duly signed ITR-V form received at “Centralized Processing Centre, Income Tax Department.
Bengaluru - 560500™ on  10-05-2021
- ENGALURU
DO NOT SEND THIS ACKNOWLEDGEMENT TO CPC, B

Bimbuts
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" GANTOSH [WAMANRAO NIMBULKAR

o’ ";,‘I:. F 1
—— A Prev. Yr . 01/04/2019 To 31/03/2020
,F} gni,f‘ A.Y. : 2020-2021
~—  RL 76 gtatus : Individual - Male
NEAR BHAGAT SINGH SCHOOL Resi. Status : Resident
BAJAJ NAGAR PAN/GIR : ABUPNE295P
WALUOJ Ward .
AURANGABAD - 431136 Date of Birth : 11/03/1981
Maharashtra Due Date : 31/12/2020
Mobile No : 9689945502
Father's/Husband's Name: aadhar No. : 541923692854
WAMANRAO EKHANDUJI NIMBULKAR
COMPUTATION OF TOTAL INCOME
Particulars Rs. Rs. Rs.
1. Income from Salary
Employer: P N ENTERPRISES 120000

TAN : NSKP09622E

WALUJ, AURANGAEAD, Maharashtra-431136

Salary and Allowance Received 120000
|TD5S deducted RS. 0/-)

Income from Salary

Employer: HARI OM AUTO COMPONENTS PVT.LTD. 480000
TAN : NSKEO1&99F

WALUJ, AURANGARAD ,Maharashtra-431136

Salary and Allowance Received 480000
(TD5 deducted RS. 0/-)
Deductions :
Standard Deducticon -50000
550000
2. INCOME FROM EOUSE PROPERTY
gelf Occupied House-
1. WALUJ
AURANGRERD Maharashtra-431136
Construction completed within 5 yrs from the
end of Financial Year in which Capital was
corrowed
Loan Taken after 1/4/199%
Interest (Rs. 221995)
=200000
Gross Total Income 350000
DEDUCTION UNDER CHAPTER VIA
Repayment of Housing Loan (Re., 134505) 134505
Deductien u/s BOC (Rs. 134505 restricted to -134505
215500

TOTAL INCOME

Page- 1 of 2
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: SANTOSH WAMANRAO NIMBULKAR (ABUPN6295F)

: 2020-2021
g b T T S p—— g==.=====s=====!==========“‘============-==
TAL INCOME NIL
b
NIL

Net Tax + Interest Payable

Page- 2 of 2

File Creation Info Version:- 1.41.8.9 | Product:- TaxbaseFRO
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INDIAN INCOME TA

X RETURN ACKNOWLEDGEMENT

PAN o ’S_.AHL'PNﬁijp

Wghe Retum of Inca
memn T
\ ) Orm ITR-1 (SAHAJ), [TR.2, ITR-3. [TR-4(SUGAM). [TR.S, ITR., [TR.7
(Please see Rule |2

l'rled and venfied)

"-m&‘ “\ /s SANTOSH WAMANRAO NIMBULKAR

-\W

Status Individual

Filed ws

Taxable Income and Tax details

Distribution Tax details

Accreed income B Tas Detad

Current Year business loss, if any

Total Income

Book Profit under MAT, where applicable

Adjusted Toal Income under AMT, where applicable

Nel tax payable

Interest and Fee Payable

Total 1ax, interest and Fee payahle
Taxes Paid

(1)Tax Payable /(-)Refundable (6-7)
Dividend Tax Payable

Interest Payable

Total Dividend 1ax and interest payable
Taxes Paid

()Tax Payable <) Refundable (11-12)
Accreled Income as per section 115TD
Additional Tax payable u/s 115TD
Interest payable w's L1STE
Additional Tax and interest payable
Tax and interest paid

(+)1Tax Payable /(-)Refundable (17-18)

RL76, .
NEAR BHAGAT SINGH SCHOOL . BAJATNAGAR . WALUJ + AURANGABAD

139(1) Return filed on or before due date

+ 19-Maharashera | 91 Inbsy

Form Number MR-1

2 of the Income-tax Rules, 1963) 2021.22

Aszosament Yoaar

RIRRY

e-Filing Acknowledgement Number 192686120241 23

Income Tax Retum submitted electronically on 24-12-2021 19:35:47 from IP address 10.1.213.180 and venfied by SANTOSH WAMANRAO
NIMBULKAR having PAN ABUPN6295P on 24-12-2021 19:35:46 using Electronic Verification code CATXIMVGXI generated through

Aadhaar OTP mode

System Generaled

Barcode QR Code

e

ABUPNG295PO01 192656320241 221 ECOEB2406BIEAE) 1 ETEADAADBDIIRMI I 80N 11

DO NOT SEND THIS ACKNOWLEDGEMENT TO CPC, BENGALURU

By

Scanned with CamScanner



Prev. ¥r : 01/04/2020 To 31/03/2021

AY. : 2021-2022
gi’“hﬁhﬁ%EH;gAT —— Status : Individual - Male
:::::Ef- ooL Resi. Status : Resident
BAJAJ NAGRR PAN/GIR : ABUBN6295D
WALUJ Ward .
AURANGABAD - 431136 Date of Birth : 11/03/1981
Maharashtra Due Date : 31/12/2021
Mobile No : 9689945902
Father's/Husband's Nams: Aadhar No. : 541923692854
WAMANRAO KHANDUJI NIMBULKAR
COMPUTATION OF TOTAL INCOME
Particulars Rs. Rs. Rs.
1. Income frem Salary
Employer: P N ENTERPRISES 275000

TAN : NSKP0S622E
WALUJ.AURANGHBhD,Haharashtra-i!llBE

Salary and Allowance Received 275000

(TDS deducted RS. 0/-}

Income from Salary

Employer; HART OM AUTO COMPONENTS PVT. LTD.
TAN : NSKH01639F

WRLUJ, AURANGABAD, Maharashtra-431126

275000

Salary and Allowance Received
(TD5 deducted RS. 0/-)
Deductions :

Standard Deduction

...........

500000

2. INCOME FROM HOUSE PROPERTY

Self Occupied House

1. WALUJ
ARURANGABAD Maharashtra-431136
Construction completed within 5 yrs from the
end of Financial Year in which Capital was
borrowed .
Loan Taken after 1/4/1999

Interest (Ra. 47943}
-47943

3. INCOME FROM OTHER SOURCES

Bank Int./Int. on Saving bank accounts (As Per Annexure) 48

Other Income (As Per Annexure) 145322

Gross Total Income 597427

Page- 1 of 2 oy e =
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Prev. Yr : 01/04/2020 To 31/03/2021

A.Y. : 2021-2022
Ay B é"BHAGAT S SBen, Status : Individual - Male
i Resi. Status : Resident
BRI MRGER PAN/GIR : ABUPN6295P
WALUJ Ward z
AURANGABAD - 431136 Date of Birth : 11/03/1981
Maharashtra Due Date . 31/12/2021
Mobile No : 9689945902
Father's/Husband's Name: Aadhar No. : 541923692854

WAMANRAQ KHANDUJI NIMBULKAR

COMPUTATION OF TOTAL INCOME

Particulars Rs. Rs. Rs.
1. Income frem Salary
Erployer: P N ENTERPRISES 275000

TAN : NSKP09622E
WALUJ, AURANGABAD, Maharashtra-431136
Salary and Allowance Recelved 275000
(TDS deducted RS, 0/-)
Income from Salary
Employer: HARI OM AUTO COMPONENTS PVT. LTD. 275000
TAN : NS¥H01699F
WALUJ , AURANGADAD, Maharashtra-431136
Salary and Allowance Received 275000
(TDS deducted RS, 0/-)
Deductiecns :
Standard Deduction -50000

500000
2. INCOME FROM HOUSE PROPERTY
Self Occupied House

1. WALUJ
AUTRANGARAD Maharashtra-431136
Construction completed within 5 yrs from the
end of Financial Year in which Capital was
borrowed -
Loan Taken after 1/4/139%9
Interest (Rs. 47943)
-47943

3. INCOME PROM OTHER SOURCES
Bank Int./Int. on Saving bank accounts (As Per Annexure) 48
Other Income (As Per Annexure) 145322

Gross Total Income 597427

Page- 1 of 2
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NAME® : SANTO
‘ SH WAMANRAQ
215 \\ : 2021-305, NIMBULKAR  (ABUPN6295pP)

Housing Loan IRs. 9454 le3sp

E¥penges 9454

e

" ',fgdu (31
7L O
\gc/‘zﬂ/,s"w‘atnnﬂr YOJANA 87000
= 30000

-

R T

Deduction u/s B0C (Rs. 144804 restricted to

-144804
u/s 80D Deduction in TesSpect of Medical Insurance
Fremium, Preventive Health (heck Up & Medical
Expenditure. gg. 18506
a) For Self or Family membap 18506
b) For Parents o 18
506
u/s S0TTA Deduction in respect of interest on deposites
in savings account Rs. 48 48 -18554
TOTAL INCOME 434070
=:=:==‘_—=‘_—=:==z=======:.'=‘_"==========================='.==rt:==E===========ﬂ========n==:2==z=
TAX ON TOTAL INCOME 9203
Fetate under section 87A 9203
Tax Payable 0
Net Tax + Interest Payable NIL
-ll-.ﬂﬂniu
INCOME FROM OTHER SOURCES
Particulars Units/Dep Invest Earngs Net
Bank Interest/Interest on saving bank
accounts
BENY. INTEREST 48 0 18
Total - Bank 0 e 4
Interest/Interest on saving
bank
Other Income
OTHER INCOME 145322 0 145322
145322
Total - Other Income 0 145332

Page- 2 of 2
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Hari Om Auto Components Private Limited

RL-184/7 MIDC, Waluj, Aurangabad-431136
Faciory Gut No. 09, vill: Rahimpur, Tq. Gangapur, Dist Aurangabad 431133
y CIN No. U35980MH2007PTC 169517
Email : design.vtspl@amail.com Mobile - 9689945917

Date : 01/04/2019

CERTIFICATE
To Whem It May Concern
This is to certify that Mr.Santosh Wamanreo Nimbulkar having PAN : ABUPNG295P residing at
RL-76, Bajaj Nagar, Near Bhagatsingh School, Wadgaon Kolhati, MIDC Waluj, Aurangabad has
been employed with M/s.Hari Om Auto Components Private Limited since 01/04/2018 and is

currently working as “Manager” in our organization. The Gross Salary of the employee for the

financial year 2018-19 is as follows :

St.Nao LA o il _L—" L_'h"«'-‘_l__ R —1
] — — - e
| o1 Ap ] 0 00000
'l—-— e . —
| 02 Vitay LD OO0=00
 —— -
03 r -] &0 DDG=00
04_ - Ny LA 2 O00=00
e ———
i 05 Augut L] &0 O00=L10
iﬁ' _:'u-, ember 2318 40 00Vt B
(07 | October 2038 4000000
B e —— e e . .
08 | Novermnber 2018 40 000=00
09 II Decermber 2018 T | 40,000s00
10 f January 2019 : 40,000=00
11 ‘ February 2013 40 .000=00
. |
12 1 March 2015 | 40,000+09
l TOTAL LA,EG.OCOtOO

This certificate is being issued upon the request of the employee for the purpose of Income Tax

Return. We confirm that the above details are true and accurate to the best of our knowledge

Your Sincerely,

For Han Om Auto Components Private Limited
i “(‘ uy
Rekha Hingankar )

(Director)
DIN : 01800247

l;u e
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?;:??Fn Om Auto Com
) O RL-184/7, Mipc
A ._;.fh_ctory: Gut No. 09, vy Rahim

Ponents Private Limited
 Waluj, Aurangabad-431136

N pur, Tq. Gangapur, Dist. Aurangabad
Q S : . gabad 431133
N CIN No. U35990MH2007PTC 169517

bl ~ Email : i ;
o design.vtsp| mail.com Mobile : 9689945917

Date : 01/04/2020

CERTIFICATE

To Whom It May Concern

This is t_U certify that Mr.Santosh Wamanrao Nimbulkar Nimbultkar having PAN : ABUPN6295pP
residing at RL-76, Bajaj Nagar, Near Bhagatsingh School, Wadgaon Kolhati, MIDC Waluj,
Aurangabad has been employed with M/s.Hari Om Auto Components Private Limited since

01/04/2018 and is currently working as “Manager” in our organization. The Gross Salary of the

employee for the Financial Year 2019-20 is as follows :

Sr.Na, Months Amount (Rs.)
01 April 2019 40,000=00
02 May 2019 40,000=00
03 June 2019 40,000=00
04 July 2019 40,000=00
05 August 2019 40,000=00
06 September 2019 40,000=00
07 QOctober 2019 40,000=00
08 November 2019 40,000=00
09 Dacember 2019 40,000=00
10 January 2020 40,000=00
11 February 2020 40,000=00
12 March 2020 40,000=00
TOTAL 4,80,000=00

This certificate is being issued upon the request of the employee for the purpose of Income Tax

Return. We confirm that the above detalls are true and accurate to the best of our knowledge.

Your Sincerely,
For Hari Om Auto Components Private Limited

= | . ol
Rekha Hingankar % /
(Director)

DIN : 01800247
*okk
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arum
; Auto Components Private Limited

RL-1 i
A E Ctory : Gut No. gg ?/T;?RM]DC Waluj, Aurangabad-431136
. EI)IN N ahimpur, Tq, Gangapur, Dist. Aurangabad 431133
0. U35990MH200?PTC16951?

Email : desj
ail : des;j N.vispl@gmail.com Mobile : 9689945917

Date : 01/04/2021

CERTIFICATE

To Whom It May Concern
This is t i
IS to certify that Mr.Santosh Wamanrao Nimbuikar having PAN : ABUPN6295p residing at

RL-76, Bajaj Nagar, Near Bhagatsingh School, Wadgaon Kolhati, MIDC Waluj, Aurangabad has
been employed with M/s.Hari Om Auto Components Private Limited since 01/04/2018 and is
currently working as “Manager” in our organization. The Gross Salary of the employee for the

Financial Year 2020-21 is as follows :

Sr.No. Mgonths Amount (Rs.)
01 April 2020
02 May 2020 25,000=00
03 June 2020 25,000=00
04 July 2020 25,000=00
05 August 2020 25,000=00
06 September 2020 25,000=00
07 October 2020 25,000=00
08 November 2020 25,000=00
09 December 2020 25,000=00
10 January 2021 25,000=00
i1 February 2021 25,000=00
12 March 2021 25,000=00
TOTAL 2,75,000=00

This certificate is being issued upon the request of the employee for the purpose of Income Tax

Return. We confirm that the above details are true and accurate to the best of our knowledge.

Your Sincerely,
For Hari Om Auto Components Private Limited

Qe

Rekha Hingankar

(Director) | ) 1l

DIN : 01800247 %m’b/
*R¥
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IMBULK
ear Bhagat Singh School a

fragar, Wadgaon Kolhatj
A, Aurangabag 431136 '
: T_"__No. 9689945902

-_-___-___-____—-—__

| ' Date :10/04/2024
Director

M/s.Hari Om Auto Components Pvt.Ltd

Gut No. 09, Rahimpur, Tq. Gangapur
Dist : Aurangabad, '

Sub : Balance Confirmation. ;

Dear Sir,

As per my records a sum of Rs. 8,38,200/- (Rupees Eight lacs thirty eight thousand two hundred

only) have been remaining outstanding as on 31/03/2024 in your account towards my salary as
per Annexure enclosed.

| would request you to kindly confirm the balance and please release the payment at the
earliest.

Your kind co-operation in this regards shall be highly appreciated.

Thanking you,

Yours faithfully, 1 i

Bobue B

(Santosh Wamanrao Nimbulkar)

Ve C/owf;frm [Ks bflczmﬁnl %) mwf}’)'-]—:rf}’n

ole ag por OUY booly oj» OELO U NS Ay
oM 3}/02-/?/93/(-

For Hari Om Auto Components Pvt, Ltd,

Director
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vable as on 31/03/2024

'1 Months J Amounts
> an-19|  3,200.00
5 Feb-19( 40,000.00
- Mar-19|  40,000.00
Apr-19]  40,000.00
> May-19 40,000.00
6 Jun-19]  40,000.00
7 Jul-19|  40,000.00
8 Aug-19|  40,000.00
3 sep-19| 40,000.00
10 Ocl-19| 40,000.00
11 Nov-19| 40,000.00
12 Dec-19| 40,000.00
13 Jan-20|  40,000.00
14 Feb-20|  40,000.00
15 Mar-20| 40,000.00
16 May-20| 25,000.00
17 jun-20|  25,000.00
18 20| 25,000.00
19 Aug-20|  25,000.00
20 Sep-20f  25,000.00
21 Oct-20]  25,000.00
22 Nov-20|  25,000.00
23 Dec-20] 25,000.00
24 Jan-21] 25,000.00
25 Feb-21| 25,000.00
26 Mar-21| 25,000.00
TOTAL 838,200.00

(Santo %af) % >
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INCOME TAX DEPARTMENT ” GOVT. OF INDIA

h TATHT ©TET =T s
~ = Permanent Account Number Card

P ABUPN6295P
A 4m

913/ Name
SANTOSH WAMANRAO NIMBULKAR

Q=1 =71 1%/ Father's Name
WAMANRAQO KHANDUJI NIMBULKAR

D?S:-:? :l:i:th' o @f /r;.__/:w’/lﬂ
11/03/1981 ZEA1E4T | Signature
7 Dyl
%/"//
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Hari Om Auto Components Private Limited

RL-184/7, MIDC, Waluj, Aurangabad-431136

Factory : Gut No. 09, Vill: Rahimpur, Tq. Gangapur, Dist. Aurangabad 431133

CIN No. U35990MH2007PTC169517
Email : design.vtspl@qmail.com Mobile : 9689945917

To,

Date : 30/03/2018

Mr. Santosh Wamanrao Nimbulkar,

Plot No. RL-76, Near Bhagatsingh School,
Bajaj Nagar, MIDC Waluj,

Aurangabad 431136

Subject : Appointment as a “Manager”.

Dear Mr.Nimbulkar,

With reference to the discussion which you had with the undersigned on 30"
March, 2018, the undersigned is pleased to appoint you as a Manager with
effect from 01/04/2018 on the following terms and conditions -

1

That, you will receive emoluments for your services Rs.40,000/- p.m..
The management reserves rights to bifurcate this consolidated salary
and revise as and when deem fit and necessary.

The increase or decrease of your salary every year shall fully depend
upon your performance, attendance and other like conditions of which
the management shall be the sole judge.

As a Manager your job responsibilities will be as per Annexure
enclosed herewith.

That unless prevented by ill-health, you shall devote throughout your
employment, fullest attention and abilities to the business of the
company and shall obey all the specific or general, written and oral
instruction from time to time given to you by the management or any
other superior officer and you shall in all respect conform to and
comply with the instruction given to you and shall faithfully and
diligently discharge the same in order to promote the interest of the
company.

That you shall conform to and observe the service rules and regulation
which may be in force from time to time, and shall be governed in the
matter of leaves and other facilities as per the rules and regulations,
administrative orders etc, which may be in force and introduced by the
management from time to time.

That your present posting will be at Gut No. 09, Vill Rahimpur, Taq.
Ganagpur, Dist. Aurangabad unit.



10.

11.

12.

13.

14.

18.

16.

That you shall hold the property of the company, technical books
license, letters, price list, note books, formula, designs, drawings etc,
and all copies thereof in any way, relating to the business of the
company and shall deliver the same to the company in the event of
termination of your employment at any time.

That you shall not divulge, disclose, or make public any information
and secrets regarding methods, organization, or manufacturing
process or products and plant facilities, flow of raw material process,
business transaction, method of sale, performance or affairs of the
employer company to any person which in the opinion of the company
shall be kept as secrets and which may be known to you or become
known to you and otherwise during the course of your duty with the
company.

You shall not cause any damage to any asset or property of the
company at any time and you shall use all the means to prevent such
damages.

That during the continuous of your employment with the company you
shall not work, associate with or enter into service or be employed in
any capacity whatsoever, for any part of your time, by any means,
either on your own or in a partnership firm, company or body corporate
and shall not be interested in any other business, occupation directly
and indirectly in any capacity. '

You should inform to the Employer Company from time to time about
your further educational activities and you should get approved from
the Employer Company any education activity during employment
period.

That you shall not accept any competitive and or supervisory work for
hire or rewards or any work of similar nature for payment or honorarium
with any other company, firm or concern during the period of your
employment with the company except with knowledge and or prior
written consent of the management. In the event of breach of any of
the undertakings hereinabove you shall be liable to compensate the
company for the lost suffered or at least a sum equivalent to six times
the monthly salary last drawn by you, which so ever is more.

That you shall be required to attend duty in any shift as and when
deemed necessary.

This appointment can be terminated by either side by giving two
months notice or two months pay in lieu of notice.

That you shall inform the management of any change in your
residential and permanent address so as to facilitate communication
with you from time to time.

That the company has all the rights to change / add your job
responsibilities or modify terms and conditions during period of
employment.



The undersigned welcomes you in this organization and trust we will
have a long and mutually fruitful, prosperous and beneficial collaboration. You
are requested to sign and return the duplicate copy of this letter having
understood the terms and conditions in token of your acceptance thereof.

FoE Hari Om Auto Components Private Limited
or Hari Om Auto Components Pvt. Ltd.

Qs

Rekha Khemraj Hingankar Director

Director

Encl. : Annexure.

[ am in receipt of the original of this Appointment Letter, I have gone through /
understood the contents. I sing and return the copy. having accepted the offer
completely.

Place : Aurangabad Sign
[ K=

Ginbuve

Date : 30/03/2018/ Name: Santosh Wamanrao Nimbulkar

— f



ANNEXURE-I

Name: Santosh Wamanrao Nimbulkar
Position : Manager

1) Set daily/weekly/monthly Production Plan.

2) Check production output according to specification.

3) Identify issues in efficiency and suggest improvements.

4) To submit reports on performance and progress.

5) Enforce strict safety guidelines and company standards.

6) Looking at ways to reduce wastage and increase efficiency.

7) Specifying quality requirements of raw materials with suppliers.

8) Manpower Planning and utilization.

9) Review weekly maintenance schedule.

10) Address concerns with the maintenance co-ordinator.

11) Review and assign work to maintenance employees.

12) Maintain schedule compliance and priority.

13) Organise the repairs of any damages equipments.

14) Supervising Technical Staffs.

15) Managing Daily purchases and inventory.

16) Co-ordination with Personal & Administration, Production, Quality, Stores
department.

For Hari Om Auto Components Pvt. Ltd,

s

Director



